Deglaration of Assets and Liabilities
vaarn 8L, £3 .

I,SE\-\‘—“/ANAAAW/’\M, shnfdavghterfwife ot ORI, BRAZ KIsHORE SING
5:5 years, belonging to BIH&RLE&ISLATIVEHS‘S EM B L‘Y

service and presently working as F\SSI,QJTP"NT ..........
glva hereln below the detalls of the assets (immovable, movable, bank balance, etc.) Bf

myself, my spouse and dependants®!

‘9’9(\/\%07 A.  Dgtalls of movable aszels

\Q/\ {Assets In joint name indlcétlng tha extent of joint cwnership will alse have to be
\lo given}
Renusortiud: . —
Sr. Paderlption Sall Spouse * [ Dopendant-1 | Depandant-2 | Dependant-3
Ho, Namei(s] _} Name Name Etc, Hime
(I} jCest 2000 | =poo
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Ranks, Flnancia) - i(tm D Y 5,-7’__‘
Institutions And | 9> ?",' f debsi |
Non-Banking  [Bamicobndl Y clebs
| Financial 3 61993/~ h-Byostee
Campanies Kanarabaniq %,no,nm/,_
. ]
{1} | Bonds, - N
Debentures and |
Shaves In - s,
: companies ‘

{iv) [ Other financial | S\734YLE ST T047SE

institutions, VLA 1.3y | ) 1o :

NSS, Postal

Savirigs, LIC s qu 2&2\5‘3 ]

Policles, ekc (1 Latl) bo L2334
Belituo Q:u?t

{(v) |Mator Vehicles [HoMbp AR~ 1AL
{detalls of — SHINE]  1oxs
make, &tc,} Moyl caf
1. - 2022 | JAoe’
{vi) | Jewsallery (give |10 Gyt~ |foo GrTam

- gletails of \Copptd) : o@\&,}
weinht and - ©/DpOf~
vatue) 55008}~ rpp Gyasn

Leey
' o Soood]—
{vlt) | Other assets,
such as values -
of clalms / -
fnterests

Note: Value of Bonds / shares / Dehentures gs per the latest market vatue In Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be glven,

* Dependant here means a person substantially dependent on the income of the
employee.
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Batails of Immaov

t

[Note: Propartles in joint ownership Indicating the extent of joint ownership wilt
also have La ba indicated]

Sy,
Na,
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Self

Gepcendant-1
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Hamu(ﬁ)

Depeandant-3
Efs. Nama:

Pepandant-2
i, Name
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Agricuttural Land

- Location{s)

- Survay noeaber{s)

- Extent (Total
measurameant)
-Current market walue

tb me\| Y
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ewe’\g{zﬂuzf 9
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Non-agriculturat Land
- Lacation(s)
- Survey number{s)

- Extent (Total »

measurement)
=Cyrrent market value

iy

‘Bulldings (Commercial

and residential)
Location{s)

- Survey fdoor
rumber{s)

- Extent {Total
measurament)

- Current market
value

¥}

Houses / Apartments,
etc.

- Survey fdoor
measyrement)

= Current maskek
value

ELATNO-
203,284,
« Location{s} [ B LM’A«Q’TME.H'\"‘
beria) foe
numbar(s

- Extent (Total ( e
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Others (such as
Interest in_property)
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1 glve herein below the details of my liabiities / overdues o public financial
Institutions and government dbes:-
[foke : Please glve separate detalls for each ltem)

Sr Description Name & addrass of Bank / Amount outstanding as
No, Flaancial Institutions{s) f OFF srivnsnersrsresraans bie
& Deparinent (5) f
a) | (1) Loane fram Banks =B ' %QQQ! Cnees
(it} Loans. fran financial E ? ( o .
(1) Government Dues:
{a) dues to departments
desling with government - -
accommadation ,
{b) dues to departments
deafing with supply of — =
water
1 (€) dues to departments
dealing with supply of .
eleckriclty — -

St




(d) <ues to departments
dealing with telephones

(e} dues ta departments
dealing with government
transgort (Ineluding
afrcraft and helicophers)

{f} Other dues, If any

(b} {1) Income Tax including nO22-217
surcharge [Alse Indicate —
the assessment year upto AE?PN "?1 GRS P‘ ™A S
which Income Tax Retura 1
flled. Give also Permanent R < 57 3'2/ -
Aceount Number {PaN1]
i) Wealth Tax [Also
Indicate the assessment _
year upto which Wealth —
Tax peturn fited. ]
(I} Sales Tax [Only in
case of proprietary
businessi
(iv) Property Tax
c. personal Datall
GPF/CPF/PRAN Mo, - PYe/ BLA — 1AL
Gender - (M/F)
Dat “Gikr 1. - j
Class/Group - j {b (AIB/C)
d SR
radre [TPeoTenaNT
(Full Name e.g. B.A.S.-Blhar Administrative Service,
B.S.5.- Blhat Secretariat Service etd))
Home Disirick H

SAMASTIPUR

I hereby decisre that tha above details are frue to the best of my
knowladdga and bailef,
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Note;
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SIGNALULE ..\.. St

Name of Employes! SQ’FJANHRFHFLN
Deslgnation:..... P\'&&'Eg'\_lﬂ;\\l’r".

Degartment. DIHAR YIonAN SABYH A

Please sign each pages of the declaration. Asset dactaration forimn
must be in A4 size white paper with computer typed (single side)
in prescribed format.




